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O.A. 311/2010

Present: Mz Mamra) counsel for the applicant. _
- M. R.D. Meena, SD.OT. departmental rcprm:bcntatxv:

Leamed counsel appearing for the applicant states
_ that he intend to withdraw O.A. Let the matter be placed before
© . the Hon' ble Bench for appropnate orders on 15/10/2010.
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© 15.10.2010

OA No. 311/2010

-_ Mr. Praveen Balwada, Counsel for applicant.
Mr. . R:D. Meena, SDOT, Bunsur, Departmental
represantative for the respondents. '

« - Learned counsei for the applicant submits that the

. present OA does not survives as the impugned order of
ransfer of the appncaw’c has. bean modxﬁca uy the

Denartnmnt :

o 1 in \,-'i_ew_ of what has bzen statad above, the present
'ce'{’; Pivaaivig, | OA  has become infructuous, which is accordingly
disposed of. : ‘
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